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O RDER(Oral}

Per Ms. Bidisha Banerijee, iM:

Mr. S. Roy, id. Counsel appears on behalf of the applicant submits that the
applicant wishes to withdraw the present OA with liberty to challenge the order
of dismissal in a freshly constituted OA.

. Liberty is granted.

2. Accordingly, the OA is disposed as withdrawn with the aforesaid liberty.
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